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COUNTER AFFIDAVIT FILED ON BEHALF OF THE 5THRESPONDENT

I, Vijay Ram Raju v S/o Jayakrishna Vara Prasada Raju age 36 years,
Ocec. District Collector, YSR Kadapa District, do hereby solemnly and sincerely

affirm and state as follows.
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1. I am the 5% Respondent herein and as such [ am well acquainted with
the facts of the case and competent to swear to this counter affidavit. I have
read the affidavit filed by the petitioner and deny the various allegations, save
those that are specifically admitted herein and put the petitioner to the strict
proof of the same.

2. With regard to the averments made in paragraphs 1 and 2 of the
affidavit are denied as false. It is submitted that the lands in Survey No.506/B
with an extent of 38.94 acrcs and Survey No.507 with an extent of 267.56
acres of Nandyalampet Village, Mydukur Mandal are recorded as ‘Forest’ in
Resurvey and Resettlement Register (R.S.R.). The lands are not vested with the
Forest Department and they are not notified as ‘Reserved Forest’. In support of
that the Divisional Forest Officer, Proddatur (WL) Division also filed Counter
before this Hon’ble Tribunal that the subject lands are classified as “Forests” as
per RSR and not notified as forests in their records and thus it is confined that
they are not part of Reserve FForest in Nagasanipalli Beat of Proddatur Range,
Proddatur (WL) Division and not under the control of Forest Department.
Moreover, the Joint Inspection report consisting of the Revenue Divisional
Officer, Jammalamadugu, the Divisional Forest Officer, Proddatur (WL)
Division, the Assistant Director of Survey ;nd Land Records, Kadapa and the
Tahsildar, Mydukur, dated 07.08.2021 gave finding that the subject lands are
not notified as “Reserve Forest” and also not part of Lankamalla Reserve Forest
or part of Tiger Corridor. Hence the lands are not part of Lankamalla Reserve
Forest nor part of Tiger Corridor. Hence the assumption of the Petitioner that
the subject lands are reserved Forest comes under 90-Compartment,
Nagasanipalli Beat, Proddatur Range, Proddatur Division, YSR District, Andhra
Pradesh is untenable and not correct. Further, the Joint Inspection report of
Forest, Revenue and Survey Officials revealé that 116 temporary D-Pattas were

issued by the then MRO, Mydukur to the SC people.
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Further, in the said survey No. 507, cultivation is found in 137.00 acres
under rain fed crops. Guava, Sapota crop in 2.00 acres and Mango cultivation
in 6.83 acres. 3 Bore wells are existing in the said survey number and only
6.53 acres is covered with barbed wire fencing in Survey No. 507
Vibhavapuram Village is cxisting adjacent to the lands in Survey No. 507.
Further, the Joint Inspection report reveals that in the adangals for fasli Nos.
1406, 1412, 1415 and 1416, the land has been entered as “Forest” and the

names of certain Ryots has been entered as enjoyers (encroachers).

3. With regard to the averments made in paragraphs 3 and 4 of the
affidavit are denied as false. It is submitted that many SC/ST/BC people of
Jangamrajupalli Village of B.Mattam Mandal (which is adjacent to Mydukur
Mandal) have been displaced from their village due to formation of
Brahmmasagar Reservoir. Many of the displaced SC/ST/BC people have lost
their lands due to formation of Reservoir. As they are landless poor people and
displaced people and as this land in the Survey No. 507 of Nandyalampet
Village is vacant and fit for cultivation and it is very near to Nandyalampet
Village and adjacent to the forest, these landless poor displaced persons and
some other people from Mydukur Mandal arc cultivating the lands in Survey
No. 506/B of Nandyalampet Village since long back and they are raising crops
every year for the last 20 years. Hence, to facilitate these land less poor people
with assignments, the then District Collector, on the request of the Revenue
Divisional Officer, Jammalamadugu has issued instructions dated 30.12.2004
to submit de-reservation proposals along with the details of the land identified
for compensatory afforestation for onward submission to the Government
through the Principal Chiel Conservator of Forest, Andhra Pradesh for further
course of action and in the meanwhile, permitted the l'x;evenue Divisional

Officer, Jammalamadugu to issuc conditional provisional patta to the eligible
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persons by following due process of law. Accordingly, the then Tahsildar,
Mydukur issued temporary Dara Kastu (DKT) land Pattas basing on the
eligibility of the beneficiaries for the land less poor persons who are depending
on agriculture and the same are purely temporary DKT Pattas and they are in
possession and enjoyment of the same and cultivating since so many years.
Hence, the allegations madc by the petitioner are totally faise and imaginary
and not substantiated.

4. With regard to the averments made in paragraphs 5 to 11 of the
affidavit are denied as [lalse. It is submitted that the lands in Survey No.506/B
Extent 38.94 acres and Survey No.507 with an extent of 267.56 acres (Total
Extent of 306.50 acres) ol Nandyalampet Village, Mydukur Mandal is “Forest”
and not Reserve Forest lands as per the RSR of the Village. But mistakenly
these lands were noted as “Reserved Forests” in web land Adangal. It will be
rectified as per the procedure and approval of the competenf authorities at the
earliest, as necessary instructions were already issued to the Tahsildar,
Mydukur accordingly. The Forest Officials also agreed that the same was not
notified as Reserve Forest. The Revenue Officials gave only temporary DKT
pattas with an intention that the land less and poor cultivation should not
suffer being poor as they are in possession and enjoyment of the same since
long time by raising seasonal rain fed crops. In further course of action, the
then Revenue Divisional Officer, Jammalamadugu also made request on
31.03.2012 to accord permission for eventual assignmenf to the land less
eligible persons under Dharakast Rules as on grounds of sivaijama cultivation
going on since long time and RSR shows the said land as “Forest” only and not
“Reserve Forest”. Correspondence was made by this office to the Principal Chief
Conservation of Forest, Hyderabad in Rel.No.E6/3277 /2010, dated 31.03.2012
for change of classification of land for grant of eventual assignment to the

landless poor for their livelihood. In this regard, the Principal Chief
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Conservator of Forest, Hyderabad in RC.No.15116/2012-J1, dated 10.05.2012
has clarified not to change the classification of the subject lands that the
classification of any land recorded as “Forest” in Revenue Records cannot be
changed as it amounts to violation of Forest Conservation Act, 1980 and the
Hon’ble Supreme Court Orders in Godhavarman Case. Hence, the then District
Collector vide Ref. No. E6/3277/2010, .dated 31.07.2012 requested the
Revenue Divisional Officer, Jammalamadugu to identify alternative land in
Mydukur area in consultation with the Divisional Forest Officer, Proddatur to
allot the land to the Forest Department under compensatory afforestation and
submit proposals for taking further action. The Tahsildar, Mydukur is under
the said process for identification of alternate land.

S. It is submitted that as seen from the entire narration in the case, it is
relevant to submit that though the land in Survey No. 506/B with an extent of
38.94 acres and Survey No. 507 wiLH an extent of 267.56 acres of
Nandyalampet Village of Mydukur Mandal is not Reserve forest area, but
recorded as “Forest”, being cultivated since long time by the SC/ST/BC land
less poor and displaced persons and, in the year 2004 temporary DKT Pattas
were issued (o Sivaijamadars. The Forest Officials have conducted joint
inspection of the said land on 07.08.2021 along with the Revenue Officials and
also accepted that the said land is not notified as Forest area. Compensatory
afforestation proposals arc also in progress. It is submitted that detailed report
and proposals will be submitted to the Government requesting for permission
to grant DKT Pattas to the eligible Sivaijamadars in the above land and if
necessary allotting alternate land to grow forest trees in lieu of the above land
duly following Compensatory afforesation rules. The subject lands are recorded
as “Forest” in RSR, which is basic record to determine the ciassiﬁcation of the

land and the Petitioner’s claim basing upon the wrong entry in online Revenue
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Record (Webland Adangal) that the subject land is Reserve Forest, which is not
considerable under law as per revenue and forest records. The Forest
Department also accepted that the subject lands are not notified as Reserve
Forest. There are no violation of any environmental laws and norms as stated

by the Petitioner.

6. In the circumstances and facts submitted above the allegations made
by ti1e petitioner are baseless and without any proof of evidence. The grounds
and the allegations mentioned in the affidavit are entirely controversial and far
away from reality. The petition is devoid of merits and cannot be sustained in

law.

7. It is submitted that this respondent craves leave of this Hon’ble

Tribunal to raise additional counter in the course of proceedings, if required.

In the above circumstances, it is humbly prayed that this Hon’ble
Tribunal may be pleased to dismiss the above Original Application No.195 of
the 2020 and pass such further or other orders as this Hon’ble Tribunal may

deem fit and proper in the facts and circumstances of the case and thus render

justice.
DISTRI LLECTOR
Y.S.R. Dist.
~
Solemnly affirmed at YSR Kadapa District BEFORE ME

Andhra Pradesh on this the 26th day
of October, 2021 and signed his name

in my presence ADVOCATE,
YSR Kadapa District

M. NAGI REDDY,
B.Com., B.L,,
Govt. Pleader
District Courts, KADAPA.




VERIFICATION

I, Vijay Rama Raju S/o Jayakrishna Vara Prasada Raju, age 36 years,
Occ. District Collector, YSR Kadapa District, do hereby declare that what is
stated in the foregoing paragraphs are true and correct to the best of my
knowledge belief and information.

Hence, verified on this the = 26thday of October, 2021.

D T
DISTRI LLECTOK
Y.S.R. Dist.
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REVENUE DEPARTMENT
~~ From ! To -
~ g G. Venkata Subbaiah, B.Com., The District Collector,
Meandal Revenue Officer, Cuddapah.
Mydukur.

Ref.C/206/04, Dated.01-10-2004.

Sir,

Sub:- Assignment — Mydukur Mandal - Nandyatampet (V) ~ $.No.507 extent
Acsl?246~50 cents — Representation of 114 displaced families of
Jangamrajupalll of B. Mattam Mandal for grant of assignment of DKT
land ~ Report — Submitted.

Ref- This office Ref.C/206/04 dated 13-08-2004.

2 Representation of the displaced - families of Jangamrajupalli of B.

Mattam  Mandal  received  with  Cuddapah Collector's
N. Dis.G.B.H7/373/04, dated 27-09-2004,

@ee
L inviterkind attention to the reference 2 cited wherein the District Collector,
6uddapah whlle"dommunlcaﬁng the representation of the displaced families of
Jangamrajupalli of B. Mattam Mandal in the reference cited has directed me with
marginal remarks ‘To arrange for issue of land subject to eligibility to the 114
families”.

in this connection | submit that the land in S.No.507 extent Acs.248-80 cents
of land classified as Forest poramboke which is vested with Revenue Department is

-available in Nandyalampet (V) of Mydukur Mandal. The survey number is a large.

block and got sub-divided and scrutinised by the Assistant Director of Survey and
Land Records, Cuddapah. The land can be.made fit for cultivation with ease. | have
submitted transfer proposals to the District Collector, Cuddapah through the Revenue
Divisional Officer, Jammalamadugu in the reference 1% cited for its transfer from

Forest poramboke to Assessed waste for eventual assignment to landless poor.

in this connection, | submit that | have inspected the land along with
Panchayat Secretary, Nandyalampet, Additional Revenue Inspector and Mandal

Surveyor, Mydukur. | submit that certain families have encroached and cultivating
the land and certain families residing near the land have made the land fit for

cultivation by clearing stones and thomy bushes. | also submit that some military



-~ [

- y
" _ personnel and Ex-military personnel have applied for assignment of land in this

. survey number. The details are furnished here below:

1 Q_famll!es are cultivating 19-00 acres of land by raising Red-gram crop.

2. 13 families of Kotha Vibharapuram residing near the land cleared thomy bushes
| and stones and made the land fit for cultivation _to' an extent of 20-00 acres.

3 I40 displaced S.C. families of Jangamrajupalli of B. Mattam Mandal who have
already settled 1 year back near this forest land in Nandyalampet (V) have applied
_ for assignment of land in this survey numbér.

4 10' Military service pérsonnel have applied for assignment of land in the above.

| sﬁryey number.

5 114 displaced familles of Jangamrajupalli of B. Mattam Mandal (petitioners) have
" applled for assignment of land in this S.No.

| have sent the list of 114 displaced families of Jangamrajupalli (V) to the
Mandal Revenue Officer, B. Mattam for ro-veriﬂcaﬁon and report the genuine eligible
families as most of the families sald to have been settled at Badve! and other piaces.
Soon after receipt of genuine eligible families Iist-from Mandal Revenue Officer, B.
Mattam and after transfer from Forest poramboke to Assessed Waste | will take
action to assign the land to the eligible families.

Yours aw//
’ [ ¥ & ¥
Mandal Revenue Officer,
Mydukur.

Copy submitted to the Revenue Divisional Officer, Jammalamadugu for favour of
information.
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| AIST OF BENEFICIARIES WHO HAVE ALLOTTED LAND IN N
3 MYDUKUR MANDAL IN S.No. 506 AND 507 (REVENUE FORE

= [ e

ANDYALAMPET VILLAGE,
ST LAND)

ri\slt; Name of the allottee Address S.No. Extent

1 2 2 - :

1 |Korigem Narayanamma Wr/o Jangamrajupalli, B. 2229/2 1.50
Ramasubbaiah, Mattam Mandal

5 |Kaluvapalle Lakshumma W/o N 222713 1.50
Guraiah :

3 |Korigem Bala Venkatamma Wi/o . 2212/4 1.36
Chinna Ankaiah

4 |Korigem Obulamma W/o Chinna = 2247/5 +1.50
Thimmaiah

5 [Sunkara Narayanamma W/o . 2246/2 1.50
Jayanna

6 |Korigem Lakshumma W/o i 2235/3 1.50
Narayana

7 |Gudem Prabhavathi W/o Samuel y 2235/4 1.50

8 |Kaluvapalle Santekka W/o y 222112 1.50
Sriramulu

9 |Korigem Subbamma W/o Chinna i 22331 1.50
Thimmaiah ; :

10 |Korigem Venkata Lakshumma . 2214/1 1.50

" |W/o Thimmulaiah

11 |Korigem Venkatamma W/o - 2247/3 1.50
Rajarao

12 |Korigem Balanagamma W/o y 22474 1.50
Nasaiah

13 |Korigem Venkatamma W/o 223412 1.50
Gundaiah

14 [Korigem Chinnakka Wj/o i 2214/2 1.50
Bojjaiah :

15 |Korigem Kumari W/o Narayana . 2214/3 1.50

16 |Bugganapalle Lakshumma Wijlo Y 2223/4 1.50
Subbaiah

17 |Chejerla Pedda Thummulamma s 222412 1.50
W/o Gangulaiah

18 |Chejerla Thimmulamma W/o i 2224/4 1.50
Pedda Yallaiah _

19 |Chejerla Nagamma W/o - 2225/2 1.50

| [Mathaiah

20 |Korigem Anthonamma W/o N 2234/1 1.50
Polaiah '

21 |Chejerla Subbamma W/o Chinna 3 222511 1.50
Guraiah

22 |Korigem Yallamma W/o Pedda " 2225/4 1.53
Ankaiah

23 |Kotakondu Gangadevi W/o 4 2225/3 1.50
Sivaiah ¥

24 |Mulapaku Nirmala W/o Obaiah ' 222712 1.50

25 |Korigem Chinnakka W/o Rajaiah . 222113 1.50

26 |Korigem Balaobulamma W/o . 22271 1.50
Subbarayudu

27 |Korigem Chinna Yallamma W/o 5 2226/2 1.50
Sriramulu

1S9



Thirupalaiah

S
= 2 3 4
28 |Korigem Pullamma W/o Jangamrajupalli, B.|2226/3 1.50
Ramasubbaiah Mattam Mandal
29 |Kotakondu Pedda Obulamma 5 2226/1 1.50
W/o Narayana 221714
30 |Korigem Venkatamma W/o " 22331 1.50
Narasaiah
31 [Korigem Venkatamma W/o . 2234/3 1.50
Subbaiah
32 [Korigem Mariyamma W/o o 222614 1.50
Ramaiah
33 |Korigem Sarala W/o Prasad y 223714 - 1.50
34 |Korigem Mariyarojamma Wi/o " 223715 1.50
Chinna Ramaiah
35 |Korigem Kalavathi W/o Chinna i 223716 1.50
Thimmaiah
36 |Chejerla lakshumma W/o Pedda ., 223712 1.50
Guruvaiah '
37 |Korigem Jayamma W/o Y 2233/2 1.50
Subbarayudu
38 |Korigem Jayamma W/o i 2235/5 1.50
Thimmaiah
39 |Korigem Obulamma W/o Chinna . 2235/4 1.50
Thimmaiah
40 |Korigem Marhamma W/o e 2246/3 1.50
Subarayudu
41 |Korigem Bujjamma W/o i 2245/3 1.50
. Sriramulu
42 |Korigem Shanthamma W/o 2 2229/3 1.38
Gundaiah
43 |Kalavapalli Ramalakshumma . 2223/2 1.50
W/o Ramudu
44 |Korigem Atchamma W/o . 2246/4 1.50
Subbaiah
45 |Korigem Lakshmidevi W/o i 2245/1 1.50
Ramasubbaiah
46 |Korigem Rajamma W/o . 2247/2 1.50
Nagamaiah
47 |Korigem Ashirvadamma W/o Thuvvapalli 22471 1.50
Chinnappa Koodali, Mydukur
Mandal
48 |Korigem Jayamma W/o Mohan y 2223/1 1.50
49 |Korigem Venkatamma W/o " 2236/5 1.50
Alexander
50 |Podili Jayamma W/o Yesaiah 5 2242/4 1.50
51 |Nallapogu Chinnakka W/o i 2242/5 1.50
Rosaiah
52 |Korigem Venkatamma W/o . 22411 1.50
Rayappa
53 |Kaluvapalli Mariyamma W/o i 224112 1.50
Gangaiah
54 |[Korigem Marthamma W/o » 2241/4 1.50
Ramaiah 224714
55 |Korigem Lakshmidevi W/o 5068 1.50
Santodu
56 |Mundlapati Nagamma W/o - 15068 1.50
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k&‘:’? Korigem Chinnakka W/o . 506B 1.50
Balaswamy
| 58 |Korigem Gangamma W/o Thuvvapalli  |506B 1.50
Daveedu Koodali, Mydukur
Mandal
59 |Korigem Ankamma Wr/o . 5068 1.50
Lakshumaiah
80 [Korigem Sugunamma W/o " 506B 1.50
Raghuram
61 |Korigem Varamma W/o i 506B 1.50
Sriramulu
62 |Korigem Ankamma W/o Chinna i 506B 1.50
Venkataiah
63 |Bandagalla Lakshumma W/o . 506B 1.50
Veeraiah '
684 |Jonnavaram Polamma W/o " 5068 1.50
Obaiah
65 |Korigem Venkatamma W/o Y 506B 1.50
Francis
66 |Korigem Yallamma W/o ,, 5068 1.50
Vasantha
67 |Korigem Eswaramma W/o . 5068 1.50
Prasad
68 |Korigem Lakshumma W/o y 5068 1.50
Ankaiah
69 |Korigem Jayamma W/o i 5068 1.50
Balaswamy
70 |Korigem Mary W/o Thimaiah " 506B 1.50
71 |Korigem Kumari W/o Polaiah " 5068 1.50
72 |Korigem Jayamma W/o - 506B 1.50
Thimmaiah
73 |Korigem Ramanamma W/o . 506B 1.50
Polaiah -
74 |Annaluru Jyothi W/o Sivapura, Mydukur|506B 1.50
Chendrayudu Mandal
75 |Annaluru Subbalakshumma W/o ,, 506B 1.50
Lakshumaiah
76 |Annaluru Triveni W/o Chenna . 5068 - 1.50
Kesavaiah
77 |Sigamala Chenna Krishnamma - 506B 1.50
W/o Raju
78 |Nakkala Chenna Subbamma . 5068 1.50
W/o Subbarayudu
79 |Ramireddipalle Lakshumma W/o Jandlavaram, [507/1 1.50
Subbanna Mydukur Mandal
80 |Ramireddipalle Seshamma W/o i 507/2 1.50
Subbarayudu
81 |[Cheppali Lakshmi Devi W/o . 506B 1.50
Chendrayudu
82 |Cheppali Kumari W/o Nadipanna » 506B 1.50
83 |Cheppali Bhagyamma W/o » 506B 1.50
Chinnanna
84 |Sambaturu Sikhamani W/o o 506B 1.50
Chennaiah ]
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%6’ Golla Nalacchimaiahgari R 2212/3 1.50
Subbamma W/o Subbarayudu
87 |Chittiboina Radhamma W/o s 2212/2 1.80
Pedda Subbarayudu
s |BtsganiBhe Atk s Wm. m @
Chandsaiah Mk Meandal
89 |Balagani Narayanamma W/o . 2215/5 2.02
Veeraiah
90 |Mule Subbamma W/o & 2214/4 1.12
\eerabhadradrudu 2215/1 0.17
91 |Chittiboina Obulamma W/o 5 2211/4 1.16
Subbarayudu
92 |Karnati Hymavathi W/o Krishna " 2215/2 1.50
Reddy
93 |Chemikala Arunasri W/o Venkata - 2215/3 1.50
Krishnareddy
94 |Thummala Vijayalakshmi W/o i 2215/4 1.50
Nagamallareddy
95 |Motakatla Shanthakumari W/o N 2210/2 1.50
Pedda Obanna
96 |Kotakatla Velagamma W/o i 2210/1 1.50
Chinna Obanna
97 |Arla Subhadramma W/o 2210/3 1.50
Gangaiah
98 |Kolliboina Gangamma W/o . 2211/3 1.50
Subbarayudyu
99 |Dasari Vijayalakshumma W/o i 2210/4 0.44
' \VVenkatesu 2211/1 1.39
100 |Arla Subbamma Wj/o Chennaiah " 2211 1.50
101 |Bhupathi Lakshmidevi W/o Sainathapuram, |2238/1 1.50
Narasimhulu Mydukur Mandal
102 |Galithotti Divya Vani W/o . 2238/2 1.50
Venkateswarlu
103 |Galithotti Subbamma W/o . 2238/3 1.50
' Venkataiah
104 [Sannam Venkata Subbamma - 2238/4 1.50
W/o Brahmaiah
105 [Vedururu Venkata Subbamma Mydukur 507/3 1.50
W/o Bagabhushanam
106 [Vedururu Venkata Lakshumma z 2183 1.50
W/o Venkata Subbaiah
107 [Vedururu Ramakka W/o Nagaiah ., 2183 1.50
108 |Bompem Chinnakka W/o Kotha 2183 1.50
Ramasubbaiah Vibharapuram,
Mydukur Mandal
109 |Mulapaku Ammanni Wj/o Obaiah . 2183 1.50
110 |Yarrachenugandla Ranemma - 2183 1.50
W/o Chendrayudu
111 |Palem Sujatha W/o Venkata . 2183 1.50
Ramana
112 |Akula Obualamma W/o Obulesu i 2183 1.50
113 [Mallugalla Yallamma W/o . 2183 1.50

Chennaiah

1594
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%ﬂ Cheppali Chennamma W/o 2183 1.50
Venkata Ramaiah
15 |Bompem Ramanjaneyamma W/o 2183 1E~
Jayaramudu
116 |Ummadigandia Venkata 2183 1.50
Subbamma W/o Obulapathi
117 |Ummadigandla Renuka W/o Kotha 2183 1.50
Uttara Kumar Vibharapuram,
Mydukur Mandal
118 [Ummadigandla Neelavathi Wio 2183 1.50
Pullaiah [
119 [Ummadigandla Obulamma W/o 2183 1.50
. Naganna )
120 |Korigem Obulamma W/o G.V. Satram, |2213/4 0.38
Narayana Mydukur Mandal |2212/1 1.12
121 |Bairi Subbamma W/o Venkataiah e 2213/1 1.50
122 |Korigem Peddakka W/o Raju " 2213/2 1.50
- 123 |Korigem Swarna W/o y 2213/3 1.50
Ramakrishna .
124 |Galipothula Shanthakumari W/o Lokayapalli, 22311 0.65
Benni Mydukur Mandal |2232/4 0.65
125 |Katari Siddamma W/o Mathaiah p 2229/2 1.50
126 [llluri Meramma W/o Pedda Gandhi Nagar, |2220/1 1.50
Venkatesu Mydukur
127 |llluri Saraswati W/o Chinna “ . 222072 1.50
Venkatesu
128 |Kalluri Subbalakshumma W/o N. Kothapalli  |2220/3 1.50
Ramasubbareddy
129 |Kuraku Saraswathi W/o Jangamrajupalli, B.|2228/3 1.50
Srinivasulu ‘Mattam Mandal
130 |Kuraku Guramma W/o Pedda " 2228/4 1.3%
Venkataiah 2229/1 0.13
131 [Kuraku Krishnamma W/o Chinna s 2228/2 1.50
Venkataiah
132 |Majjari Obulamma W/o . 222211 1.50
Thirupelaiah
133 |Kadapa Lakshmidevi W/o Varadayapalli, |2217/2 1.50
Jayaraju Mydukur Mandal
134 |Majjari Polamma W/o Jangamrajupalli, B.|2222/2 1.50
Ramakrishnaiah Mattam Mandal
135 |Nagularapu Subbamma W/o Varadayapalli, {2217/3 1.5
Kadiraiah Mydukur Mandal |2217/4 0.86
136 [Kadapa Gangamma W/o Varadayapalli, |2221/2 1.50
Jojappa Mydukur Mandal
137 |Kaluvapalli Ramadevi W/o Thuvvapalli, 2238/1 1.50
Pullaiah Mydukur Mandal
138 |Chinnapapagandla Puallamma Thuvvapalli 2238/2 1.50
W/o Raju
739 |Shevuru Ankamma W/o Ankaiah | Nandyalampet 2220/4 1.50
140 [Alluru Kamakshamma W/o Nandyalampet |2219/5 0.80
Subbaiah 2220/5 1.00
141 |Mallika Ramanamma W/o 2221/5 0.77
Penchalaiah 2228/1 0.73

L
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~_1'42 Kadapa Ramadevi W/o Ramudu " 2218/2 1.54
143 |Kadapa Amaravathi W/o » 2221/3 1.50
Raghuram
144 |Kadapa Santi Obulamma W/o v 2221/4 1.50
Abraham
145 |Kadapa Gangadevi W/o Nandyalampet |2221/5 0.77
Narasimhulu 2228/1 0.73
146 |Ubbarapu Aleeshama W/o John Lokayapalli, 2229/3 1.50
| Mydukur Mandal
147 |Ubbarapu Jaslin W/o Prasad 5 e 2229/4 1.13
2231/1 0.38
148 |Galipothula Mery W/o . 223172 1.50
Prakasham
149 |Lanka Bhagyamma W/o - 2231/3 1.50
Pushparaju
150 |Kadapa Ramakka W/o . 2217/1 1.43
Prabhakar
151 [llluru Shanthamma W/o Gandhi Nagar, |2230/2 1.50
Mekalaiah Mydukur
152 |Kinnera Tellakka W/o Samuel s 2230/3 1.50
153 |llluru Jayamma W/o Venkatesu " 2230/4 1.50
154 |Posinapogu Jayamma W/o ,, 2232/2 1.50
Yesob
' 155 |Nagularapu Indiramma W/o Lokayapalli, 2243/2 1.50
Danam Mydukur Mandal [2243/3
156 |Nagularapu Krupamma W/o Y 2244/2 1.50
Babu
157 |Moorathoti Lalithamma W/o 2245/2 1.50
Devaraju
158 |Yarikala Ranemma W/o Raja . 2245/4 1.50
159 |Mydukur Nagarathnamma W/o G.V. Satram, |22245/4 1.50
Mohan Mydukur Mandal
160 |Jestadi Prabhavathi W/o o 2232/3 1.50
Abraham
161 |Jestadi Lakshmidevi W/o " 2243/1 1.50
Santhaiah
162 |Jestadi Kumari W/o Ramanna . 2244/3 1.50
163 |Jestadi Shanthakumari W/o 5 2236/1 1.50
' Ananda Rao
164 [Mundlapati Sunitha W/o Ravi Thuvvapalli  |2243/1 1.50
Koodali, Mydukur
Mandal
165 |Nagularapu Lyjamma W/o Yesob Lokayapalli, 2236/1 1.50
Mydukur Mandal
166 |Pullalacheruvu Subbaiah S/o N. Kothapalli, [2236/2 1.50
Subbaiah Mydukur Mandal
167 |Nadendla Hussainamma W/o Sriram Nagar, |2216/1 1.50
Hussain Mydukur Mandal
168 |Nadendla Dastagiramma W/o - 2216/2 1.50
Siva
169 |Pathuru Lakshumma W/o . 2216/4 1.50
Ramasubbaiah
170 |Pathuru Gangadevi W/o G.V. Satram, |2216/3 0.91
Gurappa Mydukur Mandal |2216/7 0.59
171 |Kadapa Mallamma W/o Varadayapalli, |2216/6 1.50

Balaswamy

Mydukur Mandal
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172 |Ubbarapu Hymavathi W/o Lokayapalli, |2218/1 1.50
Shyam Babu Mydukur Mandal
173 |Vendikatla Dastagiramma W/o Thuvvapalli 2239/1 1.50
Hasan Koodali, Mydukur
Mandal '
174 |Vendikatla Khadarbee W/o " 2239/2 1.50
Chote sab
175 |Guddelugalla Lakshmidevi W/o Thuvvapalli 2239/3 1.50
Bala Venkataiah Koodali, Mydukur
Mandal
176 |Balagalla Venkata Subbamma T 2236/1 1.50
W/o Sanna
177 |Balagalla Veerakka W/o Bala = 2236/2 1.50
Venkataiah
178 |Nagularapu Shobha Rani W/o Lokayapalli, 2236/3 1.50
. David Mydukur Mandal
179 [Nagularapu Jyothi W/o Prasad = 2236/4 1.50
: Total 269.23

Mandal Revenue Cfficer,

Mydukur.
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REVENUE DEPARTMENT
From To oy
Sri Jayesh Ranjan, LA.S., The Revenue Dwmwnal_Ofﬁccr,
District Collector, Jammalamadugu.
Cuddapah
d?ﬂ
Ref:- E£6/3376/2004 dated -12-2004
Sub:- FOREST LAND - Cuddapah District — Mydukur Mandal -
Nandyalampet village — S.No. 507 extent 246-80 acres classified as
Forest Poramboke — Proposals for change of classification from Forest
Poramboke to Assessed Waste for grant of assignment to the landless
poor persons — De-reservation proposals — called for regarding.
Ref:- Your reference A/1161/2004 dated 27-11-2004 of Revenue Divisional
e = Officer, Jammalamadugu.

E:,\O
o
b /e

-000-
I invite your attention to the reference cited in which / you have submitted the
proposals for change of classification of the land in S.No. 507 extent 246-80 acres of

Nandyalampet village of Mydukur Mandal from Forest Poramboke to Assessed Waste

for gé@:f assignment to the landless poor persons.

£

‘@\“‘3 ” In this connection{ I am inform you that the land is classified as Forest Poramboke
and it is objectionable for grant of assignment under the provisions of the Forest
Conservation Act, 1980. As per Forest Conservation Act all proposals for diversion of
Forest lands to any non-forest purpose, even if the area is privately owned, would require

the prior approval of the Central Government on the following particulars.

i)  Purpose for which the forest land is required to be used
ii) Extent of forest land

iii) Status of forest land ( i.e., whether reserved forest or any other class
of forests) :

iv) Whether the forest land forms part of any national park, wildlife
sanctuary biosphere reserve or forms part of the habitat of any
endangered or threatened species of “flora and fauna”

iv) Whether no alternative alignment is possible to avoid or minimize use
of forest land and whether the required are is the minimum needed for
the purpose ? A certificate in this regard furnished by the concerned
Divisional Forest Officer after an inspection of the spot must be
submitted along with proposal
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A therefore, request you to inspect the land jointly with Divisional Forest Ofﬁcer

Proddatur and submit the de-reservation proposals along with the details of the "
ek

identified for compensatory -Mso as to enable this office to submit de-

reservation proposals to Government through the Principal Chief Conservator Forests,

A.P. Hyderabad. In the meanwhile you are permitted to issue conditional provisional

patta to the eligible beneficiaries, i {ollsowny A [Srouss 9 lowr,

You\(sﬁjﬂﬁully,
ﬁg\ G/ m,a\\\/

\ (>
% o /@9@%1)\}{6‘4' for Collector.

2%
Copy to the Mandal Revenue Officer, Mydukur for taking necessary action
Copy to the Divisional Forest Officer, Proddatur for information and necessary action.
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i Revenue Department
FROM _ To .
SRI K.VENKATA RAMANA REDDY, m.A., M.E.D., H.D.C.M., THE PRINCIPAL CHIEF CONSERVATOR OF FOREST,
REVENUE DivisSIONAL OFFICER, ARANYA BHAVAN '
JAMMALAMADUGU, OPP. RESERVE BANK OF INDIA,
NEAR:RAVINDRA BHARATHI,
HYDERABAD (AP).

//Through the District Collector, Kadapa//
Ref.No. G/2334/2011, Dated: 08.02.2012.

T

Sir,

Sub:- Forest lands - Kadapa District - Jammalamadugu Division - Mydukur
Mandal - Nandyalampet Village - S.No:506/B & 507, Extent:38.94 acres
& 267.56 acres classified as “Forest” - Certain clarification requested
for change of classification of land “Forest” to “Assessed Waste Dry”
for eventual assignment to land less poor persons in 6% Phase of land
distribution programme - Request - Regarding. '

Ref:- 1. Tahsildar, Mydukur Ref.No:A/164/2010, dt:30.10.2010.
2. Revenue Divisional Officer, Jammalamadugu Ref.No:A/1998/2010,
dt:07.12.2010.
3. Collector, Kadapa Ref.No:E6/3277/2010, dt:10.02.2011 &
18.10,2011.
‘4. Divisional Forest Officer(WL), Proddatur RC.No:2542/1992-P8,
dt:06.02.2012.

-

I invite kind attention to the references cited.

In the reference 1** cited the Tahsildar, Mydukur has submitted
proposals for transfer of classification of the lands from “Forest” to “Assessed Waste
Dry” in S5.No:506/B, Extent:38.94 acres and S.No:507, Extent:267.56 acres of
Nandyalampet Village. On that the Collector, Kadapa was addressed for issue of
necessary orders as the above lands are classified as “Forest” as per the R.S.R. of the
Nandyalampet Village of Mydukur Mandal, Y.S.R. District. In response to the above
communication the Colle;:tor, Kadapa has issued certain instructions for transfer of
the land from “Forest” to Assessed waste dry. for eventual assignment to the land
eligible less poor persons under Dharakast Rules.

Further it is submitted that, the Divisional Forest Officer (WL)

Proddatur has informed vide reference 4% cited that “Where ever the classification

of land shown as “Forest” “Forest Poramboke ” “Thope” “Panchayat Fbrest” etc in

Revenue Records, that lands should not be assigned to any one without clearance

from the Central Government. If any assignments or transfer of the above said lands

are done, it violates the provisions of A.P. Forest Act, 1980” and interms of
judgement issued by the Hon’ble Supreme Court of India in “GODAVARMAN’S CASE”
(T.N.Godavaraman Thirumulkpad etc Vs. Union of India) (AIR 1997 SC 1228)
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o~ Under the light of facts noted above, it is submitted that the land
"“in  5.No:506/B, extent:38.94 acres and S.No:507, Extent:267.56 acres of
Nandyalampet Village of Mydukur Mandal are adjacent to Reserve Forest. But it is fit
for agriculture and Sivajama cultivation is going on for a long time. There are so many
SC/ST/BC people who are land less are eagerly waiting for assignment of land. Except
this piece of land there no other land is available for assignment, If the land is not
assigned, nearly 150 families loose there livelihood and they will be put hardships.
’ Under the circumstances explained above | request that necessary
permission may kindly be accorded for issue of assignment pattas under Dharakast

rules to the land less poor persons. | solicit necessary early orders in this matter.

Encl:- 1. Copy of report of the Divisional Forest Officer Yours faithfully,
(WL), Proddatur Ref.No:RC No:2542/1992-P8,
dt:06,02.2012,
2. Copy of Resettlement Register (RSR) of

S.No:506/B & 507 of Nandyalampet Village,
Mydukur Mandal, Kadapa District. T
? Revenue Divisional' Officer,

Jammalamadugu.
Copy submitted to the Collector, Kadapa for favour of information.
Copy to the Tahsildar, Mydukur for information.
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REVENUE DEPARTMENT |
From To .
Sri V.Anil Kumar, 1LA.S., The Principal Chief Conservator of Forest,
District Collector, Aranya Bhavan, | :
Y.S.R.District, Opp. Reserve Bank of India, |
Kadapa. Near Ravindra Bharati, \ :
. Hyderabad. 1 ‘ :
Ref.No.E6/3277/2010, Dated: 31/03/2012
| i
Sir, [ _
cub:- Lands - Y.S.R.District - Jammalamadugu Division - Mydukur
Mandal - Nandyalampet Village - $.No.506/8B and 50? Extent
38.94 and 267.56 acres Classified as un reserved forest
poramboke - Transfer of classification in AW for grant of eventual
assignment to the land less poor - clarification sought for -
Regarding. ' ! i '
Ref:- 1. Ref.A/164/200 dated 30-10-2010 of the Tahsildar,{iMydukhr.
2

- Kind attention is invited to[the- Subject anc:fi references citet
! |

2 This office Ref No. E6/3277/2010, Dated : 09-11-
3. The R.D.0., Jammalamadugu Ref No.A/1998/2010,
Dated: 07-12-2010. q
4. This office Ref No, E6/3277/2010, Dated: 10-02-2011.
5. The R.D.O., Jammalamadugu Ref No.A/2334/2011§, |
Dated: 21-09-2011. 5 L
6. This Office Ref.NQ.E6/3277/2010, Dated:18/10/2Q11.
7. The R.D.0., Jammalamadugu Ref No.G/2334/2011, ‘
Dated: 08/02/2012. 1

10,

GG &

| f ]
In the reference 7 citeql, the RDO., Jammalamadugu has submitted

e ; | :
proposals for transfer of Classifigation of the lands from “Forest] to “Assessed

| : | | .
Waste Dry” in 5.No.506/B, extélnt 38.94 acres !iand 5.No.507, extent 267.56

acres of Nandyalampet Village Of:l Mydukur Mandal, stating that the above lands’

are adjacent to Reserve Forest and fit for cultiv_é:tion_ and Sivajama Cultivation

1

is going on for a long time. There gre so many SIC/ST/BC people who are land

less poor are eagerly waiting for assignment of l}and. Expect this piece'of land

there is no other land availablg for assignment. If the land 151 not assigned,

nearly 150 families loose their livelihood and th%y will be put hardship;. Hence

requested to accord necessary germission for eventual assignm?nt to the land:

less eligible poor persons under hharakast Rules.
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Further the RDO, Jammalamadugu reg

Officer (WL), Proddutur has informed that “w

—24

here ever the Classification of the

‘Thope” “Panchayat Forest” etc in

ported that the Divisional Forest _.

land shown afs “Forest” “Forést Poramboke”
Revenue Records, that lands shoul_d not pe assigned to any one without

. ctearéince from the central Government If any assignments or transfer of the

above said lands are done, It violates the Provisions of A.P.Forest Act 1980”

. “GODAVARMAN'S CASE” (T.N.Godavararnan

and interms of the Judgement issued by thejHon’ble Supreme Court of India in

Thirumulkpad etc Vs. Union of

! |
india) (AIR 1997 SC 1228)

J

Under the light of the facts noted cfbove, the RDO., Jammalamadugu .

1
reported that the land in S.No.506/B, extent 38.94 acres and $.No.507, extent
267.56 acre|% of Nandyalampet Village of [Mydukur Mandal are adjacent to
Reserve ForTst. But it is fit f_or agriculture and Siv'ajama Cultivation is going on

for a'long time. There are: so many SC/STY/BC people who are land less are
- | !

" eagerly waiting for assignment of land. Expect this piece of land there is no

- other tand favallabte for asmgnment If the

land is not assigned, near[y 150

fam1l1es todse their hvehhood and they ]wﬂl be put hardshlps and hence

| requested te accord necessary permission frpr issue of assignment Pattas under

I
Dharakast rt;lles to the land less poor Pers;on$.

In thi:s Connection it is Submitted that on the request of the Tahsildar,
Myddkur to:jaccord necessa;ry permission for submission of Transfer ptoposals
from Forest Poramboke to! Assessed Waste of the land in S.No.506/B, extent
38. 94 and S No.507, extent 267.56 acres of Nandyatampet Village of Mydukur
Mandal thz—:_l RDO. Jammalamadugu Pas already been Permitted for change of
ClaSS]flcatIO‘n from "Forest” to “Assessed Waste Dry” vide this office references

and 6t c1ted for eventulat grant of assngnments to the eligible poor persons.

- Nowiathe Divisional :Forest Officer, Proddutur has objected the RDO.,
Jammalama‘ldugu that the ;:classt'ficatt‘on of Revenue land shown as “Forest”
“Forest Po:rarnboke” “Thope” “Panchyat Tope” etc., in Revenue Records,
should not be assigned any one with out clearance from the Central
Government. If any assignments or transfer of the above said lands are done, it

| i
|
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violates the Provisions of Forest Act 1980. Though the land in! SNo 506/8

extent 38.94, and S.No.507 extent 267.56 acres of Nandyaiampét Village of

Mydukur Mandal is not Reserve Forest area, but re'lcorded as “Forgest”. As per

Forest Act 1980, no Forest land can be used for Non-forest purposs’%s. But:being ‘

cultivated since time immemorial even before introduction‘: of Forest
: | ‘o
Conservation Act 1980, in the year 2004 pattas were given to some

Sivajamadars and the RDO, Jammalamadugu haslialready been ;Lermittéd to
1 o :

|
change the classification of the land. : 1

In view of the above, | request to issue neceSsary 1nstruct10ns on' transfer

of the classification of the lands from “Forest” “Non Reservel- Fo'rest” to
: L

“Assessed Waste Dry” for eventual grant of assignm‘ents to the eligjble land less

poor persons, as the said land is fit for agriculture purpose and already some

extent is under cultivation. Thezreports of the! | Revenue Dw151&mal Ofﬁcer, .

l |

Jammalamadugu Tahsildar, Mydukir and the ob;ectxon raised by the Dmswnal _

I
Forest Officer (WL), Proddutur alohg with the copies of the correspondience are

submitted herewith for ready reference. , | l

|
| Yours fl»althfully,
I.‘ Sd /- V. Anil Kumar

District Collector.
| :

//t.c.b.o//

Mw/
uperm ndent
. . i 1|
\\‘Er . =_

Copy to the Revenue Divisional Offiiter, Jammalamadugu.
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GOVERNMENT OF ANDHRA PRADESH
FOREST DEPARTMENT

™

’I;-‘é'.nds - Y.S.R District - Jammalamadugu Division - Mydukur
%' /Mandal - Nandyalampet(V) - S.No.506/B and 507 Extent

-

‘M‘Qj)’ 38.94 and 267.56 Acres classified as un reserved forest

Poramboke - Transfer of classification in AW for grant of
eventual assignment to the land less poor - Clarification
issued - Reg.

Ref:-  Dist. Coll. YSR Kadapa Rc.N0.E6/3277/2010, dt.31.03.2012.

* %k %

With reference to the above the District Collector, YSR Kadapa District
is informed that, the classification of any land recorded as “Forest™ in
Revenue Records cannot be changed, as it amounts to violation of Forest (C)
Act, 1980 and Hon’ble Supreme Court orders in Godavarman'’s case. It also
amounts to contempt of Hon’ble Supreme Court. The District
Administration will be squarely responsible for contempt of Hon’ble Supreme
Court, if the classification of land is changed, instructions taking permission
of Hon’ble Supreme Court explaining the reason.

Therefore, the District Collector, YSR Kadapa District is requested not
to change the classification of lands from “Forests” to “Assessed Waste
Dry” in S.No.506/B, 38.94 Acres and S.No.507, extent 267.56 Acres of
Nandyalampet (V) of Mydukur (M) as the same will be a clear violation of
Forest (C) Act, 1980 and Supre Court orders in Godhavarman case.

Yours faithfully,
Sd/- Hitesh Malhotra,
Prl. Chief Conservator of Forests
(Head of Forest Force)

(P. MANI VARMA)
Gazetted Assistant (Technical)

From: To:

Sri Hitesh Malhotra, I.F.S., The District Collector & Magistrate,

Prl. Chief Conservator of Forests YSR District,

/,%.: of-Forest Force) Kadapa.
% @ Fne ragl;’r'gﬂjes\h, Aranya Bhavan,
/ ~Saifabad; Hyderabad.
x_l '-‘.f"',"a‘-,‘
b Rc.No.15116/2012-J1, Dt:10.05.2012
Oy | =
ot} //!.;_, /

4
&
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y Qu C__
REVENUE DEPARTMENT
From To
Sri V. Anil Kumar, 1.A.S., The Revenue Divisional Officer,
District Collector, Jammalamadugu.
YSR District,
Kadapa.

Ref.No.E6/3277/2010, Dated: 31/07/2012

Sir,

Sub:- Lands - Y.S.R.District - Jammalamadugu Division - Mydukur
Mandal - Nandyalampet Village - S.No.506/B and 507
Extent 38.94 and 267.56 acres Classified as un reserved
forest poramboke - Transfer of classification in AW for
grant of eventual assignment to the land less poor -
Report called for - Regarding.

Ref:- 1. Ref.A/164/200 dated 30-10-2010 of the Tahsildar,
Mydukur.
2. This office Ref No. E6/3277/2010, Dated : 09-11-2010.
3. The R.D.O., Jammalamadugu Ref No.A/1998/2010,
Dated: 07-12-2010.
4. This office Ref No. E6/3277/2010, Dated: 10-02-2011.
5. The R.D.O., Jammalamadugu Ref No.A/2334/2011,
Dated: 21-09-2011.
. This Office Ref.No.E6/3277/2010, Dated:18/10/2011.
. The R.D.O., Jammalamadugu Ref No.G/2334/2011,
Dated: 08/02/2012.
8. This Office Ref.No.E6/3277/2010, Dated:31/03/2012
addressed to the PCCF, A.P., Hyderabad.
9. Re.No.15116/2012-J1, Dated:10/05/2012 of the Principal
Chief Conservator of Forests, A.P., Hyderabad.

~ o

GG

| invite your attention to the reference cited.

In the reference 7% cited the RDO, Jammalmadugu, submitted
proposals for transfer of classification of the lands from “ Forest” to “Assessed
Waste Dry” in S.No.506/B, extent 38.94 acres and S.No.507, extent 267.56
acres of Nandyalampet Village of Mydukur Mandal for eventual assignment to
the land eligible landless poor persons under Dharakast Rules.

In this connection in ghe reference 9™ cited, the Principal Chief
Conservator of Forests, A.P., Hyderabad informed that the classification of any
land recorded as “Forest” in Revenue Records cannot be changed, as it
amounts to violation of Forest Conservation Act, 1980 and Hon’ble Supreme
Court orders in Godavarans case. It also amounts to contempt of Hon’ble
Supreme court. If the classification of the land is changed, instructions taking
permission of Hon’ble Supreme Court explaining reason and requested to not
to change the classification of the:lands from “ Forests” to “Assessed Waste
Dry” in 5.No.506/B, extent 38.94 acres and 5.No.507, extent 267.56 acres of
Nandyalampet Village of Mydukur Mandal.
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In view of the above, if the DRO, pleases to agree, the RDO,
Jammalamadugu may be requested to identify the alternate land in Mydukur
Mandal in the consultation of the DFO, Proddutur to give the land to the forest
department under Compensatory Afforestation and submit your report onward
submission to the PCCF, Hyderabad for taking necessary action.

Yours faithfully,
Sd/ - P.H.Hema Sagar,
For Collector.

//t.c.b.o// ’
. 0,!0&

Superintendent
%‘3‘\}“\\?’ &
o
Copy to the Divisional Forest Officer, Proddutur for information and necessary

action. :
Copy to the Tahsildar, Mydukur for information and take necessary action.
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A NR EXURE - Vv 4

Coq.

IN'THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE ) AT CHENNAI

0. A. No. 195 of 2020 (Sz)
Between

Sri Putta Sudhakar Yadav,
Ex - TTD Board Chairman,
Proddatur,

Kadapa District.

... Applicant
AND

I. The Chief Secretary,
State of Andhra Pradesh,
Building #1, 1* Floor, =
Interim Government Complex
AP Secretariat, Velagapudi,
Guntur, Andhra Pradesh — 522503,

!\.)

The Special Chief Secretary,

EFS & T, Govt. of Andhra Pradesh,
Aranya Bhavan, K. M. Munshji Road,
Nagarampalem, Guntur — 522 004
Andhra Pradesh.

3. The Prl. Chief Conservator of Forests
(Head of Forest Force)
State of Andhra Pradesh,
Aranya Bhavan, K. M. Munshi Road,
Nagarampalem, Guntur — 522 004
Andhra Pradesh.

4. The Principal Secretary,
Revenue Department
State of Andhra Pradesh,
- AP Secretariat, Velagapudi,
Guntur, Andhra Pradesh — 522503,

5. The District Collector,
YSR District, Kadapa
Andhra Pradesh — 516 001

6. The Divisional Forest Officer,
Proddatur (WL) Division,
Forest Complex, Yerraguntla Road,
Proddatur, YSR Kadapa District — 516 360

U -v"ﬂ.»l \r/’/‘
FOREST RANGE OFFICER

PRODDATUR.
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7. The Mandal Revenue Officer,
Mydukur Mandal,
Mydukur — Badvel Rd;
S. Mydukur, Andhra Pradesh — 516 172

8. Union of India,

Ministry of Environment and Forests (EF &CC),
Indira Paryavaran Bhavan, oo
Jorbagh Road, New Delhi - 110003 .... Respondents

COUNTER AFFIDAVIT FILED BY 6™ RESPONDENT

[, M. Nagarjuna Reddy, S/o M. Sesha Reddy, aged about 56 yaars,

working as the Divisional Forest Officer; Proddatur (WL) Dmsmn*%&
Kadapa District, do hereby solemnly, affirm and sincerely state mg&has
follows. :

1. I submit that I am working as the Divisional Forest Officer, Proddatur
(WL) Division, YSR Kadapa District and I am the 6™ Respondent herein
and as such I am well acquainted with the facts of the casemdla:mﬁlmg
this counter affidavit. I have perused the affidavit filed by the petitioner
and I deny all the allegations made therein except those that are

specifically admitted hereunder.

2. 1 state that, the lands in Survey Nos. 506-B and 507 situated at
Nadyalampet Village are classified as Forests as per RSR of

Nandyalampet Village, Mydukur Mandal. As per adangal dﬂ. _

from Meebhoomi portal the above lands are shown as Rese
[

These are not notified forests. These survey numbers are not part of
Reserve Forest in Nagasanipalli Beat of Proddatur Range, Proddatur (WL)

Division and hence they are not under the direct control of Forest

]
FOREST RANGE OFFICER

T pRODDATUR.
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Department for its protection and conservation. (Enclosed copy of adangal
downloaded from Meebhoomi portal and RSR for Sy. No. 506-B and 507

of Nandyalampet Village — Annexure — I & II)

The term “Forest Land” mentioned in Section 2 of tth
(Conservation) Act, 1980 (Annexure - III) refers to Reserved Forest,

Protected Forest or any area recorded as forest in the Government

Records. All proposals for diversion of such areas to my
purpose, even if the area is prcvately owned, would require z‘ke prior

approval of the Central Government.

I state that, the lands in question are under the control of |
Department, which may have to initiate necessary remedial m
These survey numbers are not part of Lankamala Reserve Forest or

Lankamala Wildlife Sanctuary or Tiger Corridor.

I state that, the fact of encroachment into Government lands classified as
Forests in survey Nos. 506-B and 507 of Nadyalampet Village, Mydukur
Mandal is not known to the Forest Deaprtment. These lands are adjacent to
Lankamalla Reserve Forest under section 16 of Madras Forest Acilm
(Annexure — IV) and Machupalli Forest Block notified under section 4 of

AP Forest Act 1967 (Annexure — V).

d V(ﬂo-i \I/ o .  /_
- ATTESTOR DEPONENT
PRODDATUR. Proddatur ( it
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I further state that, to determine whether the lands in survey No. 506-B,
507 of Nandyalampet Village, Mydukur Mandal are falling in any Mt:ﬁed-

forests, then a joint survey by Forest, Revenue and Swvey-g:

Records is proposed to be taken up, if un-authorized
occupying Government lands action will be taken as per the appropriate
laws applicable.

I therefore prayed that this Hon’ble Tribunal may be pleased to

Solenmly affirmed at AP on
this 16" day of November 2020
and signed here in my presence.

Before me

oo 7

ATTESTOR
FOREST RANGE OFFICER
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L M. Nagarjuna Reddy, SFS, S/0 M. Sesha Reddy, aged about 56 years,

Occ : Divisional Forest Officer, Proddatur (WL) Division, Prodd

Kadapa District, AP do hereby verify and state that the contents set out in the
above Affidavit are based bn records and are believed to be true and correct.
I&n@e,vmﬁﬁm Proddatur on this 1 éﬂ‘day November 2020. .

ATTESTOR
FOREST RANGE OFFICER

PRODDATUR.
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JOINT SURVEY AND INSPECTION REPORT S ——

EMEENTS IN Sy.No. 506-B & 507 OF NANDYALAMPETA VILLAGE OF
KUR MANDAL Y.S.R. KADAPA DISTRICT ON 07.08.2021.

e 2 e 5 ofe o ofe e o ke

The teams comprising Forest Department, Revenue and Survey Departments have inspected the
lands in Sy.No. 506-B ext 38.94 acres and Sy.No 507 ext 267.80 acres of Nandyalampeta village
of Midukur Mandal on 07.08.2021.

1. As per RSR the lands in Sy.No. 506-B ext. 38.94 acres and Sy.No. 507 ext. 267.80 acres of
Nandyalampeta village of Mydukur Mandal stands recorded as “Forest”.

2. As per Forest Department the lands in Sy.No 506-B ext. 38.94 acres and Sy.No. 507 ext.
267.80 acres of Nandylampeta are not notified as “Reserve Forest” and also not part of

R
A

Lankamalla Reserve Forest or part of Tiger corridor. T

]
1

3. The then Mandal Revenue Officer of Mydukur Mandal has issued 116 Temporary D.form
Pattas to the SCs of Kotha Gangavaram, Gandhi Nagar, and Varadayapalli of Nandyalampeta
in Sy.No . 507 ext 150-59 acres and 6 D.Form Pattas issued in Sy.No. 506-B ext 9.00 acres
of Nandyalampeta village. '

4, During the inspection traces of cultivation are found to an extent of 137-00 acres in Sy.No.
507 (old) under rain fed crops. ’

5. An extent of 2,00 acres in Sy.No. 506-B is covered with Guava, Sapota and Mango garden.
6. An extent of 6.83 acres in Sy.No507 is covered with Mango plants with age of 1 Year. I

7. 3 Bore wells are existing in Sy.No. 507 (Present two bores are functioning)

8. Barbed wire fencing is laid to an extent of 6.83 acres lands in Sy.No. 507

9. In between lands at Sy.No, 506-B and 507 the Govt. lands existing in Sy.No. 508, 509, 510,
511, 512 are existing and DKT pattas were also issued.

10. Vibharapuram village is existing adjoining to the lands in Sy.No. 507.

11. As seen from the Adangals for the fasali 1406, 1412, 1415 and 1416 the land has been

entered as “forest” and also the names offcertain Ryots have been entered as enjoyers/

encroachers. (Copy enclosed)



12. At the time of updating the lands in Sy.No. 506-B, 507 in webland the classification of the

lands have been noted as Reserve Forest instead of its original classification of forest.

N

#
S

1. Divisional forest Officer, 2. Revenue Divisional Officer,
Proddatur (WL) Division Jammalamadugu.

\{
,%.,..——- = '{\

. Tahsildar
- "~ Mydukur Mandal.
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SURVEY NUMIBR 507, NANDYALARFETA VILLAGE

Pace: 1

i -' : Whether hi: is | i-ncroach i ;i'm ''''' ¥
. having . Pragsaent aris g
Sl Suresy 2 Name of th- Father/ W Coecupied |, ' Encroas - e nonts .
fNo NG. Extent enjoyer Hushingd Name Casi} Profession | Income Extent tempgrary_D i ciop hasvineg s Fuanarhs
_ ! forms if having . | particulars| any other SRl
i . No. & Date TR
P17 3 4 I 5 6 7 8 4 10 1 12 1B | 1« 186
! . IVedururu Venkata [Naga ! . = ] ;
i 331 1. i . C A 35 3 Nevi - -
i 2213/ 1.50 Subbamma Bhushaia B.C ooli 25000 1.50 Yes Yt“; thiavaa J l -
| o loommm ) sp [Fo0unau Vonkati fyankas BC | Cooli |25000| 150 Yes Yos' | Uiava T
! gias ¥ L.akshumma 'Subpedalh - N W -
i 3 12293/4 1 1.50 |Shaik Rasool Bex: —iChmnd Vil 0C Coali 25000 1.50 - Yos | wukk - | -
H . - R | HPTITTE 1 ==
} 4 12213/5) 160 Pothireddi ‘Subbur;ayu(&u B.C Cooli 25000 150 Yes b Do i :
2 ; ke _ni_z_liﬂ" mima £ . AT e i
i ;
gl 1 02145 1 150 Vedurun Ramakke | Nagaian 3.C Cooli 250001 1.00 Yag Yes Pokki - t -
f o
. ' < ! e
8 I 2714/4 1 112 [Moole Subbamms: {Vowrabhadrudu | B.C Cooli 25000 112 - Yas i Red Crani - { -
| opqas | 150 [JAngibhaigart e oobvali| G | Cooli | 25000 1.50 ; Yes |Red Gram il = a
! Shaik Kamal Bee :
: - . =i v 1 i -—-Ml
A | 2214/6 ] 150 |Sheik Shakila fffi,*_‘h‘,'fmb BC | Cooli |25000| 1350 ! Ves | Dukki . E
0 221771 145 |Kadapi Ramakkin[Prabhy kar SC | Cooli | 25000} 143 Yas Vos | Dukki |- 1 - 1 S
- E S Li =0 Eﬁ:}lm " D '-‘J:arnju &C 1 Conlt |- 256000 1.50 Yas R Et‘it < Gram i - ; |
S M __ ! ;- e . it skt
| 11221713 ) 1.50 ]::Eg]?igu aadin aah GC ool 25000 1.50 Yes Yer ) il Gram T l - !
| I : __A-oi ; + —————— - ————— _;..._..—.. C—— e 3 -..'-.{. P o s o wm - S ———— | st 11
A2 E21T4 L 0BG jQUHr A WL idiraiah SCG ' Cooli 25000 06 Yeas Vi Red Goaen 1 - - E
s Subbamma R S | B o W 5 OSSR IS ME— K|
‘ 13! 2216/6 | 1.50 |Kadiapa Mallamma [iB5::ls Swamy eC l Cooli 25000 50 Yes Ye: ;Rod Sram T - I
] Pa aangr el T b ; - T T A
[ 14 B0 i )‘i:uru Gangs Gurappa SC ¢ Cool 25000 OCnu Yos Vi ';:-:r::d Giram, } - _1 -
: . B T T .
[15 ] 2216/8 ] 1,00 |Duttalury Latifshza | M annur Sab B.C Cooli  126000| 10¢ - fog ) Dukki ) ____E - il o
1161 220201 | 1.00 IShaik Parveen § f" 3 B.C Cooli | 25000 1.00 - vis | puik : S -
L ] |ty apet L e | il

R

X

=2gN X3 IVNF
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f— ¥ Whether he is T Encroach s .
iSl Surve Name of the Father / Occupied iy Encroﬁc el aris Fﬂift; ¢
T Y1 Extent wrm e . ) Casta| Profession | Income PIEd)  temporary D ° crop having P Remarks
No.| No. anjoysr Husband Namie Extent | . . : her | - | ensinne
forms if having - | particulars| any other shedidls
No. & Date fands |
1 2 3 4 5 ... s) 7 8 O 10 11 12 13 14 15
rlasast] 146 | nakodd Subhani BC | Cooli {25000{ 100 : Yest | Dukki i ; ;
Begum f
148 2222/31 1.00 |Shaik Basheerun |Abdul Rasheed | B.C Cooli 25000 1.00 - Vas i Dukki - - -
101 2224/4 | 0.75 {Majjari Polamma e 6o | coon |2s000| 075 Yes Yes: (K:dBram| - ]
| Krishnaiah - S -
(557225771 | 150 |ohaik Beebijon __ |Ramthu Bashe, BC |, Cooi | 25000] 150 ; Ve, kK -t .
o1 [ 209702 | 150 _{Shaik Boebijan __haal Peer B.C 1. GCooll | 25000] 150 - Yirs 1 T N D N
{221 2227/3 ] 1.00 [Shaik Yasmeen Abdulla 13.C |, Cooii i 25000 1.00 - Ve, | Cukki 2
o1 222714 | 1.00 22;3“‘ Shameem  |n warBasha | B.C | Gooli | 25000 100 : 1 Ves. | Duld
94| 229801 | 0.75 [Majjan Polamma A BC | Cooli |25000) 0.75 Yos Yes ;i fed Gram| - y
Krishnaiah L8
25t 22282 | 1.50 |Kuraju Saraswathi |Sreenivasulu B.C Coolt 25000 1.50 Yes Yes - Rad Gram =
| - 1 _ i |
126 2298/3 | 1.50 |Bijivemula Vijaya Kesava Reddy | OC Cooli 30000 1.50 Yes Vas | Red Gram l -
L :
! SR | 5
; _ {Rachamallu Janardhan " i i
2 B : Co 3 2 Ves - | a5 | Red Gre = - =
1 27| 2228i4 | 1.27 Bh:.agy_;-'l_l_akshmi Bty oC Couli S 30000 1.27 € | Y{— : Red Gram L o :
J' amsabgari Shai 2 ' ! i
| oal 22081 | 1.00 (22T ibgarl Shaik|Yukhan sc | Cooi |25000]| 1.00 ” veus | Dukki |
| Karimunnisa Hussan a2 :
'}E_Q_f_?._?@ii!” 160 T‘%yead Lal Bee Ghousepeet oC Cooli | 30000 160 '__f-;; #‘i)ukkt “
30| 2226/ | 150 Shalk Sofiya Nagoor e | cooli | 25000] 150 3 Yes | Dukkd oo i |
l Begum ‘ L |
| 311 2226/4 | 150 Shaik Rabjaan Chand Basha B.C Cooli 25000 | 1.50 - Yes | Dukki £ )
r 2 : o= , P 1
| 32| 22201 | 050 Kalluns Rania Nageswar oc | Cooli |25000| 050 Yes lQed Gram I - i
Subbamma Re:ddy _ : z : i
i iy 4
13322202 | 150 Bijivemula RamMa | gamana Reddy r(;c Cooli | 25000} 150 Yes s lRed Gram | . s 4
! - ~ |Subbamm ol 1 S, IO

S e
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A
'f"_‘}; 7 Whether he is | Encronch {5l P
R ~ ik 4 : having . & Prasent eris R |
i Extent Ndm? orihe Fanet ) Caste | Profession | Income Oo_cupted temporary D el crop having pm'nts Remarks
No.| No. enjoyar Husband Narne Extent : . Cher s ensinna
forms if having parficulars| any other e
: No. & Date fands |-
1] 2 3 4 5 6 7 8 9 10 11 |- 12 13 14 15
34| 2229/3 | 0.50 |Katari Siddamma {Mattaiah sC . Cooli 25000 0.50 Yas Yes |Red Gram - - -
351 2229/4 | 0.50 |Katari Siddemma |Mattaiah SC Cceoli 25000 | 0.50 Yes Yes | Red Gram - - -
36 22260 | 150 [Redyam Vewrs: Reddy | OC | Cooli | 25000| 150 - Yes | | Dukki
Subbamma . _i,
37| 22252 | 180 g:lj?erla RS Sreenivasulu BC |- Cooli 25000 1.50 = Yo Oakki = . -
T35 | T 50 |Gyed Hameom  |Ameer Basha | ©C | Coo | 26000| 160 [ - Vi | TRk - .
: i :
a0 223011 | 050 |SAtapale Malla Reddy | OC | Cooli |25000| 0.50 Yo Yer . [Red Cuan| - |
Subbamma _
40| 223012 | 100 |FAluru Rama Nagesivar oc | Cooli |25000{ 100 Yes Yes |RedGram| - -
Subbamma Reddy - w i (-
a1| 223013 | 100 |SAuiapalle MaliaReddy | OC | Cooli |-25000| 1.00 Yes Yes |{Red Gram| - : :
Subbamma .
alamz % ‘ |
421 22308} 1 5o |VAkamakuru MallaReddy | OC | Cooli |[25000| 1.50 Yes Yes  [Red Gram| - - ;
| Rukminamma o,
431 225111 046 [SukanyUma Devi |7 ugopR! oc | ©osli | 25000) 085 Yes Yos | |Red Gram| - . .-
Rexddy A R
Mummadiraddy Chandra o F | i
| o o I - 1.5 4 Ve o 1 Sad Gre - - i
441223121 150 1o ool Sekhar Reddy oC Cooli 25000 50 Ye | 1 1 rem {
*hi - |l . i T R
45 223173 | 130 |Jakku Savixi ChinnaMalla -| o0 | cooli '| 25000 1.50 Y Yo o t7d Grom| , }
Reddy i oo
T . ¥ I %
46| 2231/4 | 150 |Dhanireddi Revathi :i;‘:;”‘h“ oc | Cooli |25000| 150 Yes ves | Red Gram !
” . |Ayodhyapuram Rama Krishna : ; , i ' ) ' !
. 4 5 & ; E ‘es Yas | Red G - - f
47 { 223211 5 st Dy Reddy oC Cooli 25000 1.50 Ye .E-i ed (sram i
H o e : I
48 2232/2 1 150 |[Jakka g::?;y - ocC Cooli 25000 1.50 Yes [ Yes  [Red Gram - =

Page 3
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’ Whether he is Encroach| .. S 7
¢ Sk | Surve Name of the Father / i Occupied it Encroac Frasent ar i Fﬂlt:ii
| Ok} SUVEY | ptent SebE : . | Caste| Profession | Income P temporary D | : crop having 1 * | Remarks
|No No. anjoyer Husband Nams Extent TR her : A ensinne
: forms if having particulars | any other e
I No. & Daiz _ lapds | ™7
i1 2 3 4 5 6 T 3 9 10 11 12 13 14 (5
IR Pullacheruvu - : - o, Ve g
i 49| 2232/3] 1.50 Subbs Reddy Subba Reddy oC Cooli 25000 1.50 /i35 Yes |Red Gmm.
50| 2232/4 | 0:65 |Sakam Uma Devi ‘F‘;z';:‘;‘f’pa' oc | cCooii |25000f 065 Yes yes IRed Gram| - " ;
- o i 1 A Y. dnog 1 £
61223311} 1.50 |Sakam Uma Davi ;23:33‘” oc | Cooli |25000f 15 Yes Yes, |Red Gram
= 2 = : ---,—-—-u-——u—.- ......... 3 —
| 621 223321 150 g”".dl"*paa“ Ravi s¢ | Cooli | 25000 1.50 Yes Ves' 'Rod Graml - Bore: -
P Sunitha ‘ C : i ) o
b | ! apaati : ) ) = , : ‘- i
| 63 2233131 0.75 "f““.‘“ Apesatl Ravi oOC a Cooli 30000 0.75 Vit Yes [Red Gram i
' Sunith . e e }
541 203374 | 150 |\ errapuredd Ravi Sankar * | e | cooli | 30000 | 150 Yes Yes | Paddy - -
' Swapna Reddy )
= Rachamallu Janardhan . "
5| 22 23 ; : 23 53 Vi yRed Gra - -
B4 | 223315 O % | Bhagyalakshmi Raddy B.C Cooli 25000 6.2 Yes | iad Gram ‘
i 551 2234/1 1 1.50 |Majjari Obulamma | Tirupalaiah B.C Cooli 25000] 1.50 Yes Yes o |Red Gram - ' Bors
. . Padda . . 5 TP
(571 2234/2 1 1.50 (Kuraku Gurramme |\, oo B2.C Cooli 25000 1.50 Yes Yes  |Rod Gram =
E Vankatainh? L o
Eol Kuraku Chinna ’ , ] .
| 561 223413 | 1.5 : 3 : Yers Yes ' |Red Gran :
[ Jbi 234/2 1 1.50 KSR Vanlastaloh oC Cooli 0000 1.50 a | € : ed Gram %
l. H i (:l Ak s 1- k ==
| 50| 224211 | 1.00 |Mummadireddi Sreckants oC | Cooli |30000f 1.0 Ves | ves iRed Gram %
i , : Kulayamma Reddy = - RS i i
| & i ]
50 | 2243/1 | 150 Muneia viagn Javarami Reddy| OC |  Cooli | 30000 | 1.50 Yes | Yes | Tamoto P
Bharathi . i
| 2l t Ans 4 ] :
61 20432 | 4,20 [Mummadiredd  }Janardhan OC | Cooli |30000| 126 ves | Yes | Temoto -~ .
> Chennamma Rexddy l )
5 v . - . i
62| 204411 | 1,50 |Phanireddi Basli Readdy oc | Cooli |30000] 150 Yes E Yo |RedGram| - ' - .
' Leelavathamma E : ; |
| :
| 63 E 224412 | 150 |Dhanireddi Suguna |Narass Reddy QC Cooli 30000 1.50 Yes i Yes | Red Gram I - | - i
1 1 f i
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Whethér he: is Encroach| .. 1
having | Present oris i "
S PUVEY ) Etent Namg e _F?mm ;_ Caste| Profession |Income Occulpied temporary D e crop having POINES } b omiarkss
{No.| No. enjoyer Husband Name Extent : ; her : ensinna
{ forms if having particulars| any other ahaads
i : No. & Date lands £
11 2 3 4 5 6 7 3 9 10 1. 12 13 14 75
i mep .
1 841224413 | 1.50 f:“_““dhp‘*’“’ Ramanaiat BC | Cooli |25000] 150 Yes Yes ' |Red Gram| - .
" Javamimea
| e Kalluru Rama Subba , }
1 B 38 5 g S - - A
! 3122211 | 1.60 Subbalakshumma |Reddy oC Cooli 30000 1.50 Yes Yes ' |Red Gram :
i S s
Vs | o302 | 1,00 [Mummadireddi oo oqay| OC | Cooli | 30000 | 1.00 Yas Yes |Red Gram| - g -
| Saraswathamma _
6| 22303 | 050 |Mummaditeddi g i Regdy| OC | Coeli | 30000 | 0.50 Yes Yes . |Red Giram| - ;
b Saraswathamma 1 J
Faal o Ayodhvapuram Sudhalcar . ; . b
B8 @ 43y : < A Yes 26 et (Gran - - -
}_ 231311 i Reddy 0OC Cooli 30000 1.50 ¢ Ye _'L__(__-:Hm B
sol 223271 | 0,35 [Mummadireddi * | Janardhan oc | cooli |30000] 035 Yes Yes |Red Gram .
[ Chennamma Reddy
. : : Croesle:
| 70} 22311 065 Mummadireddi  |Sreekanth oc | Cooli |30000] 085 Yes Yo | Ked Gram - -
18 Kulayamma Reddy . .
| 71 220012 | 1.00 JD":ff‘d' Lakshmi s nthaiah sC | Cooli |25000| 1.00 Yes Yos |Red Gram . .
| 72 220014 | 050 [JSRA LA ganhaian sc | Cooli |25000| 050 Yes Ve - |Red Gram| - i ,
- ' Ubbarapt d’
| 731 2200/ | 1.00 |2 20araPY Damam sc | Ccoli |25000| .00 Yes Yoo |Red Gram " -
L Sundaram ""l
b i arE . N . . |
74| 22082 [ 050 | PoArERu Donem sc | cooli |2s000| 050 Yes Voo j¥en] Gram . .
- Sundaram ) - - _ i A ! E
¥ aleatlia i 3 !
75| 22101 | 150 [Motakatia Chinni: Obanna| SC | Cooli | 25000 1.50 Yes Yos | Dukki | y -
i Venkataiah i E|
B ! akatla 5S¢ H . N ; {
| 76| 2210/2 | 150 Motakatla Santha 1o 44 Opanna | SC-|  Cooli | 25000 | 150 Yes Yes | Dukki : -
Kumari | |
e || agani : X ’ : ) !
rf?lzszs 1.50 |Palagani Veeranna BC | Cooli |25000f 150 Yes Yes | Dulki - 5 3
i ! Narayanamma : } ;
| asari Vijaye ) i : ]
' 78| 221004 | 0.44 |PASAM Viiaya Venkatoswarlu | BC | Cooli | 25000 | 0.2« Yes ves | Dukki . -]
Lakshumma . t |
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I “i’ Whwther he 15 E-ncroach -
| vl : . having 1 Present | eris it
o | Saivey Extent N"m? of e ramer { Caste | Profession |income Occupied temporary D r— crop having po.i,n"’ Remarks
No.j No. enjoyer Husband Nam=2 Extent 2 . her ; L 8 ensinng
forms if having particulars| any other
, | sheeds
No. & Date lands
i | 2 3 4 5 6 7 3 9 10 11 12 13 14 15
70l 221471 | 1.11 [Pasan Vieya Venkateswarlu | B.C | Cooli | 25000 1.11 Yes Yes | Dukki - .
Lakshumma
801 2211/2 | 1.50 jArla Subbamma Chennaiah B.C Cooli 25000 1.50 Yes Yes Dukki - - -
81122113 | 1.50 ff’“‘b“”‘* Subbarayucu | B.C | Cooli |25000| 1.50 Yes Yes | Dukki . -
(angamma
82| 22114 | 1.16 |Chituboina Subbarayudu | B.C | Cooli | 25000} 1.16 Yes Yes | Tkl . 3
Obulammii i
i 82 22121 1.50 |Arla Suthadramma |Gangaiah B.C Cooli 25000 1.50 Yes Yog Doukki -
I Chittiboina Pedda . T
34| 7% 5 Yes Yes ut - = “
341221212 1.50 Radhamma Subbarayudu B.C Cooli 25000 1.50 € € Cukki
85| 2212/3 | 150 |GoNaNatiekshmiah | fpoovuey | B.C | Cooli | 26000 1.50 Yes Yes | Dukki i ’
gari Subbamma .
851 2215/1 ) 0.17 |Moole Subbamma_|Veerabhadrudu B.C Cocli 25000 0.17 Yes Yes Dukki - - -
871 2215/2 | 1.50 |Karnati Hemavathi |Krishna Reddy | B.C Cooli 25000 1.50 Yes Yes Dukki - - -
gi| 20155 450 [CHANMelAmna  [Vennaia oc | Cooli |30000} 150 Ves Yes | Dukki . : .
Sree Krishna Reddy i
Tup: ijaye agamalla ’ ’ ;
80| 2015/4| 150 |upekulaViaya  |Nagamalia oc | Cooli |30000f 150 Yes Yes | Dukki . '
| Lakshmi Reddy
! ; Balagani Venkata . :
| 901 22 2 ¥ : : 5 2 Y Ve Dukk - -
:_D 216/1] 1.20 Subbamna Subbaiah B.C Cooli 25000 T2 es e ! ?u i |
M5 7597672 T 150 |Balagani Bharathi [Chandraial___| B.C |- Cooli 1250001 150 Ves Ves | Dukk P - "
| 02| 22351 | 100 |Fasupula Sreeramulu BC | Cooli |25000{ 1.00 . Yes | Dukki T |
ll i Ramanamma :
i 95 ;I 2235/3 1 150 [Korigem Yellamma |Vasantha SC Cooli 25000 1.50 Yas Yes Dukki -
i ! i - . i
| 2a | 2035 | 1.50 |Korigem Raghupathi sC | Cooli |25000| 1.50 Yes Yos | Dukki - - .
] Sugunamma ool :
051 2236/5 | 150 KaFgen Srecramulu sc | Cooli |25000| 1.50 Yes Yes | Dukki : " .
t | Vearamma 1
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' Goe

i
{ o Whesher he is Encroach| . f
v ! . having : Prasent eris o
§ ol Surve ame 2 3 2 Y = g : : s
VST T Evtent i i e .Fathe r.{ _| Caste| Profession | Income: Qeniping temporary D C'ncroac crop having pcf'.n Remarks
No| No. enjoyer Husband MName Extent i her . ansinne
forms if having particulars| any other shoaiic]
1 . No. & Date J lands |7 77
K ; 3 4 5 6 7 8 0 10 1% 12 13 14 15
96| 223772 | 1.50 |Cheierta redda . sc | cooli |2s000] 150 Yo Yes | Dukki i ;
Lakshumma Guravaiah:)
8971 2237/3 1 1.00 |Shaik Fathimun Dada Pear B.C Cooli 25000 1.00 - Yes Dukki - -
(6] 2237/4 | 1.50 |Korigem Sarala Prasad SC Cooli 250001 150 Yes Yag Duiki -
Lesrommws | e [OMesMaye  Ohnne SC | Cooli | 25000{ 1.50 Yes Yes | Dukki . ,
, Rojamma Ramaiah b
| athi Lakshmi . ; : A
100] 2236/1 | 1.50 gt‘:f’th”‘“‘ "M \Narasimhulu | BC | Cooli | 250001 150 Yes Yes | Duiki :
i : . e -
10ty 2236/2 1 1.50 |Galithotti Divyavani [Venkateswarlt | 3.C Cooli 25000 1.50 Yes Yes o Dukki - -
102 22301 | 150 e— Hasan . BC | cooi |25000] 150 Yes Yes | Dukki . a )
| Dastagiramma
T : m .
| 103| 228012 | 150 vendikatle Khadaf \Gothi Saab | BC | Cooli | 25000| 150 Yes Yes | Dukki . - ;
el 2109 | 150 [1endR00l SUBNY fap i sy | BC | Cooli | 25000| 150 Yes Yas || Dukki -
105] 2183 | 1.50 |BAHEA Raman BC | Cooli |25000| 1.50 Yes Yo | Dukii - :
! Eswaramma -
Cos] wrgs | ysg [RummatiLakshmt [Chinma Obul | e | sl | o5000| 480 Yes vos | Dukki |
I Devi Reddy | i
f — | z
[107] 2183 | 1.50 Sna Govindu Reddy | OC |  Cooli | 25000( 1.50 Yes Vos | Dukki | : s g
S -7 {Ghennamma : : ] .
109 2185 | 1.50 Dwarakacherta o iRaddy | oc | Cooli | 25000f 150 Yes Vis, | Dukki - -
Venkatamma

109 2183 | 1.50 |DWArakacheria g i poddy oc | Cooli |[25000f 1.0 Yes Yo | Dukki :
- Syamala

110] 2133 | 4.00 |Kanuga Danam Ankaizh SC Cooli 25000 4.00 Yes Yoo Dukki = - !
11] 2183 | 3.00 |T.Venkataiah Vanktaiah B.C | Cooli | 25000] 5.00 Yes Yer Dukki | : :
‘ 12| 2183 | 3.00 |Syed Knatija Bee  [SNOUSE oc | Cooli |25000] 300 Yos | Dukki ‘ ¥ .

T Mohidclin !
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3 i . | Whether he: i T Encroach ; i
| | having | Prasant | aris s ?
PR _— — i . . 5 ~ (e > ‘n P :
’N); ; 5?;13 | Extent N ::15 o’i:he H Eat}; L;_mp Caste| Profession | Income: Og}:{:ﬁ;«:d terporary O En;,:':::ar‘ crop having _ﬁi?;i?}t:{) Pemarks
| ! g el PR Hene 3 forms if having © lparticulars | any other :h‘mu &
| No. & Dats ; lands |
b1 2 3 4 5 6 7 6 9 10 11 1 12 13 14 15
b | o
| 'i‘-iiI 507 1.00 |Shaik Karimunnisa |Jamal Basha B.C Cooli 25000 1.00 i - Yes Dukic - -
e , : ; a
t1e] 507 |-1.50 |Adamsabgari Khaleel BC | Cooli |25000] 150 . veo | Dukki i : .
g Shaiya Sultana .
E:f?' 567 | 1.00 |Syed iHussain Bee [Rahamaticll | OC Cooli | 25000{ 1.00 e Yes Dukki : ’ g
! e i ;
e 807§ 1.00 |Adein Nowshad zﬁiﬁf"”“d BC | Cooli |25000] 1.00 . Yes | Dutdd : - -
| Towl | 150.64 i 150.59 R
171 506/8 | 1.50 [Annaluru Jyothi Chandrayudu 50 Cooli 250001 1.50 Red: 3/706/04 -t Dukki - -
- py N . : 5 ] ; .
18| soem | .50 |AnNaAlUNUSUBbA L himaiah | SC | ¢ Cooli [ 25000| 1.50 | Ref EB/206/04 | - DUkl - - -
Lakshumma .
119! 506/ | 1.50 |Annaluru Triveni E“":\:‘u‘m sc | zPTC |25000| 150 | RefB206/04 | - | Dukki ; Filter :
e PR | S Z ¥ - -
1120] soas | 1.50 |SigAmala Chenna o o) SC | Cooli {25000 150 | Ref B/203/04 - Duikki -
: Krishnamma
1 bt s ST i
! 1211 5065 | 150 i:l.;kkaia Chienna Subbarayudu SC Cooli 250001 1.50 Ref: B/206/01 - Dulcki - ! .'
| ] Subbiamma _ _ - N i
akacherl: . . i : g | =
L122! sosn | 150 [Dwarakachera o ipedey | oc | Cooli | 30000| <50 - Yer | Dukk § ; -
| _ u;;;n,q_:_amma A e
| Total | ©.00 | .00 8 : e

Pag= &
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